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; ttl:;JBucANNOUNCEM!E:IHT '
(Regulation 12 of the Insolvency and Ban ptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S A P STEEL RE ROLLING MILL LIMITED

.| Name of corporate debtor M/s AP Steel Re Rolling Mill Limited

. | Date of incorporation of comorate debtor | 31/07/1992

. | Authority under which corporate debtor | R . Emakulam
is Incorporated/registered

4. | Corporate Identty No. / Limited Liabilty U27105KL1992PLC006651
Identification No. of corporate debfor

5.| Address of th registered offce and principal | Reg. Office-As per MCA Records -VIIl/635, Phase-1,
offce f any) of comorata debtor New Industrial Development Area, Menonpara Road,

Kanjikode, Palakkad, Kerala, India, Pin - 678621
6. Date of closure of Insalvency Resoluton Process | 27.11.2024
7.| Liquidation commencement date of | 27.11:2024 (Order received on 05.12.2024)
'|_ corporate debtor

8.| Name and registration number of the | CA Jasin Jose

insolvency professional acting as IBB/IPA-001/IP-P00695/2017-2018/11225
liquidator

9. | Address and e-mail of the liquidator, | CAJasin Jose
as registered with the Board PonmattamMadaserry

Mookkannoor P.0, Angamaly, Emakulam, 683577
Email Id: Jasinjoseponmatiam@gmail.com
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Address and e-mail to be used for CA Jasin Jose
correspondence with the liquidator 5D,Skyline Riverscape Thottumugham,Aluva-683105
Email: apsirp2024@gmail.com

1{Last date for submission of claims | 04/01/2025

NoﬁoeishembngenmatMNaﬁmaICmpanyLawTﬁbund,Koﬂbamhasudemdm
commencement of iquidation of the M/s AP Steel Re Rolling Mill Limited on 27.11.2024
ThestakeholdersofM/sAPSteelReRDIthilIUmiﬂsdamherebycalledupmmsubnﬂmeirdaims
wﬂhpmofonorbefona04.01.2025,tomeliquidabrauheaddmsmenﬁmedagahstitemNo.10.
TheﬁnancialaedMshdlwbmﬂMrdaimswihmofbyeboﬁmkmmMNloﬁeraedm
n\aysubfnﬂﬂwdaimvdmmeproofinperson,bypostorbyeledrmicmeans‘

Note: Submissionoffalseormlsleadingpmofofdaimsshalamadpenarﬁ&s.

Relevant Forms for Submission of claims are available: athttps:/fibbi.gov.inhome/downloads

Name and signature of liquidator: CA Jasin Jose FCA, IP, RV
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Date and place:10/12/2024, Aluva




